2307 Written Answers

Pay and Allowances of Armed Forces
Personnel

*210. Shri Randhir Singh: Will the
Minister of Defence be pleased to
state:

(a) whether the personnel of our
armed forces are the lowest paid con-
sidering the prevalent economic con-
ditions;

(b) whether the Dearness Allowance
admissible to the military personnel
ig half of what is paid to their civilian
counterparts in the Central Govern-
ment;

(c) whether officers are not provided
with free boarding, lodging and cloth-
ing like other ranks of the armed for-
ces; and

(d) the steps taken by Government
to improve their lot?

The Minister of Defence (Shri
Swaran S.ngh): (a) Since full details
of pay scales of Armed Forces person-
nel in other countries are not avai-
lable, no comparison is possible. Ac-
cording to available information,
however, the pay scales of Armed
Forces personnel in India are gene-
rally not lower than those of the
Armed Forces personnel in some of
the neighbouring countries.

(b) No, Sir. Commissioned Officers
as well as personnel holding honorary
ranks of Commissioned officers are
given dearness allowance at the same
rates as for corresponding civil Gov-
ernment servants.

Other personnel below Commission-
ed Officer rank (excluding Boys) re-
celve dearness allowance at two-thirds
of the rates applicable to Central civi-
lian Government servants, rounded
off to the nearest rupee, because they
receive free rations, free accommoda-
tion and several other concessions in
kind.

(¢) No, Sir. The position in respect
o? Commissioneq Officers and person-
ne] holding honorary ranks of Com-
missioned Officers is different from
that of other personnel of the Armed
Forces. The former are on all-inclu-
sive rates of pay, like civilst Govern-
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ment servants; and are therefore not
entitled to free boarding, lodging and
clothing,

(d) Proposals of varying importance
relating to allowances etc. of Defence
Services officers and personne] are at
different stages of consideration. It is
not feasible to give an indication in
this respect before Government has
examined the issues and taken a
decision,

Written Answers

Facilit.es for Dalat Lama for going to
U.N.

*211. Shri Baburao Patel: Wil! the
Minister of External Affairs be pleas-
ed to state:

(a) whether it is a fact that the
Dalai Lama recently requested Gov-
ernment for facilities to proceced to
the United Nations in order to present
the case of Tibet before the U.N.;

(b) if so, whether the request has
been granted; and

(c) if not, the reasons therefor?

The Minister of External Affairs
(Shri M, C. Chagla): (a) No, Sir.

(b) and (c). Does not arise,

Chemical Warfare and Bombing in
Vietnam

*212. Shri E. K. Nayanar:
Shri C. K. Chakrapani:

Will the Minister of External Affairs
be pleased to state:

(a) whether Government are aware
of the continued chemical warfare and
bombing of the civilian areas in Viet-
nam by the United States forces;

(b) it so, reaction
thereto; and

(¢) whether Government have con-
veyed their feeling to the U.S. Gov-
ernment?

The Minister of External Affairs
(Shri M. C. Ohagla): (a) Governmen$
are aware of continuing bombing of
areas in North Vietnam. There have
also been reports from time to time
about the use of gas in Vietnam.
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